| TEM NO 94 REA STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).32098/2013

UPSC Petitioner(s)
VERSUS

AJI T KUMAR SI NGH & ORS Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 14/02/2014 This Petition was called on for hearing today.

For Petitioner(s)
Ms. Binu Tamt a, Adv.

For Respondent (s) Dr. Aj ay Kunar, adv.
M . Kaushal Yadav, adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Await return of notice of respondent Nos. 2 & 3. Respondent No.1
has filed vakal atnama. It is submitted by the above counsel that his
nane i s not being shown. Ofice is directed to update the data.

List the matter on 8.07.2014.
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